FORM G

FRESH INVITATION FOR EXPRESSION OF INTEREST FOR

AL NAFEES FROZEN FOOD EXPORTS PRIVATE LIMITED OPERATING
IN MEAT EXPORT AT[NO UNIT AT PRESENT]

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | Al Nafees Frozen Food Exports
PAN & CIN/ LLP No. Private Limited.
PAN :AAACA5855E
CIN : U74899DL1987PTC029635
2. | Address of the registered office 6, Central Lane, Bengali Market, New
Delhi — 110001, India
3. | URL of website http://cirpalnafees.in/
4. | Details of place where majority of fixed | Delhi NCR and Thane (Mumbai)
assets are located
5. | Installed capacity of main products/ | No manufacturing unit
services
6. | Quantity and value of main products/ | Nil
services sold in last financial year
7. | Number of employees/ workmen Nil
8. | Further details including last available | Last available audited financial
financial statements (with schedules) of | Statements is for FY 2017-18 only.
two years, lists of creditors are available at | D€t@ils are available
URL- at: http://cirpalnafees.in/
9. | Eligibility for resolution applicants under | http://cirpalnafees.in/.
section 25(2)(h) of the Code is available at | The same may also be obtained
URL: through mail
at cirp.alnafees@gmail.com
10. | Last date for receipt of expression of | 02.01.2024
interest
11. | Date of issue of provisional list of | 12.01.2024
prospective resolution applicants
12. | Last date for submission of objections to | 17.01.2024
provisional list
13. | Date of issue of final list of prospective | 27.01.2024
resolution applicants
14. | Date of issue of information memorandum, | 01.02.2024
evaluation matrix and requestfor resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans | 02.03.2024



http://cirpalnafees.in/
http://cirpalnafees.in/
http://cirpalnafees.in/
mailto:cirp.alnafees@gmail.com

16. | Process email id to submit Expression of | cirp.alnafees@gmail.com
Interest

Note: Prospective resolution applicant(s) who have already submitted Expression of interest
(EOI) pursuant of publication of form G on 06.11.2023 and whose name(s) were
included in provisional list of Prospective Resolution Applicants issued on 08.12.2023,
are required to just reconfirm continuing validity of their EOI through Email before last
date of submission of EOI, as mentioned above and are not required to submit detailed
EOI again.

SD/-

Manohar Lal Vij

Resolution Professional of Al Nafees Frozen Food Exports Private Limited
Registration No. IBBI/IPA-001/1P-P-01480/2018-2019/12269

8/28, 3" Floor, W.E.A., Abdul Aziz Road,

Karol Bagh, New Delhi — 110005

AFA Valid Upto : 30.10.2024

Date: 18.12.2023
Place: Delhi


mailto:cirp.alnafees@gmail.com
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® DINESH KUMAR KHARA , CHAIRMAN, STATE BANK OF INDIA

'Write-off era over, asset quality review served banking well’

State Bank of India chairman Dinesh
Kumar Khara says the banking system

has learned from past mistakes and practices.

lending has become much better and
much more informed. The bank, which
has a deposit base of ¥46.89 trillion,
has ploughed back about ¥65,000 crore

of profits to the capital, he said in
an interview.

“Twould say that perhapsitis a
golden phase. Practically all the sectors
are firing, if  may say so. It’s a very

positive sign. Also, when we look

around the globe, the Indian economy is
doing very best. But yes, of course, it is
more because we are all internally
focused,” he told Hitesh Vyas, George
Mathew and Sandeep Singh in an

interview. Edited excerpts:

How is the banking sector
performing?

The banking sectoris doing
pretty well. Last couple of
years, the way the public sector
banks have evolved, I think it is

quite remarkable. All public sector
banks have turned around. We have

also done well.

Last year,we recorded the highest-
ever profit and crossed the milestone
0f 50,000 crore.It gives a lot of
satisfaction. Numbers are one part of

existence.

the story, the other part of the story is retail side.

building resilience, structures and
systems,which eventuallywill go a

long way.

Is the era of massive write-offs,
which we saw in the past, over now?
I'would say there were lessons that the
banking system learned from past
mistakes. Different banks, at different

Diesel sales recover in Dec

INDIA'S DIESEL CONSUMP-
TION in the first half of
December recovered from the
steep fall seen last month on
transporters taking a Diwali
break,but saleswere still lower
thanlastyear, preliminarydata

million tonne during Decem-
ber 1 to 15 was 0.7% higher
than 3.13 million tonne
demand in the first half of
November.

The demand was 8.1%
lower than 3.4 3 million tonne

stages, strengthened their risk
management and underwriting

There are also other contributors
from the ecosystem, particularly there
was never an insolvency law in the
countryin the past and later the law
and structures around that came into

All these factors put together have
created an environment which has
helped the banking system to ensure
that the lending becomes much
better and much more informed.

So,Ithink these are the
factorswhich haveledtoa
situation where I feel that what
you mentioned in terms of the

era of write-offs, seems to be
behind us.Iwould also like
to mention that of late we
have seen thatit’sa
‘ responsible borrowing
from the corporates.As far
as the retail (loan) book is
concerned, it is all linked to the
(credit) bureau scores.

And also, the aspirational classes
of the population are mindful of the
fact that if at all their credit scores get
spoiled, they will have challenges
going forward. So,again there is
responsible borrowing even on the

I'would also like to mention that
this is the normal trajectory when
an economy moves from the
developing to the developed stage;
the ecosystem which is created
gives enough insight into the
customers’behaviour.

So,the same is the situation
now for the Indian banking

ADDENDUM TQ 10th E-AUCTION OF C&C CONSTRUCTIONS LIMITED
(CIN: L45201DL1996PLCOB0401)

In reference to the 10th e-auction process in C&C Constructions Limited, the SCC
inits meeting held on 16th December 2023 advised the Liquidator to extend the last
date of EMD from (08th December 2023 to 21st December 2023 {applicable for
any of the Blocks of Assets).

The other content of the e-auction notice dated 23rd Movembear 2023 shall remain
unchanged. Also, if any bidder has already submitted their EMD an or before 08th
December 2023 the same shall be considered valid and the timelines as
prascribed in the ASPM shall be adhered to.

For any further clarificalion you may approach 1o Mr. Navneet Kumar Gupta al

of state-owned firms showed.  consumption in December 1-| |navneet@minervareselutions.com Navneet Kumar Gupta

i i . ) — Date:17.12.2023 Liquidator of C&C Constructions Limited

Diesel consumptionat3.15 15,2022 PTl Place: New Dalhi P F'.Egn. No.: IBBIP-POO01/2016-2017/10009
NOTICE

Declaration of Distribution (of Income & Capital) [previously Referred as Dividend) Under Axis Arbitrage Fund

Axis Mutual Fund Trustee Limited, Trustee to Axis Mutual Fund ("the Fund®) has approved the declaration of Distribution {of
Income & Capital) (previously referred as dividend) under the Income Distribution cum Capital Withdrawal (IDCW) aptionis) of
following scheme, the particulars of whichare asunder:

Quantum of IDCW Record Face Value | NAV as on December
Name of the Scheme/ Plan(s) (¥ per unit)” Date* (T per Unit) | 15,2023 (T per unit)
Axis Arbi Fund - Direct Plan - | i
.H!s .ﬂtrb:trage und - Direct Plan - IDCW 'Dp-flﬂ:ﬁ 0.05 |becember 20,2023 10 11.6834
Axis Arbitrage Fund - Regular Plan - IDCW Option 0.05 108646

Place : Mumbai
Date : December 17, 2023
No. : 95/2023-24

# As reduced by the amount of applicable statutory levy, if any.
“or the immediately following Business Day if that day is not a Business Day.

Pursuant to payment of IDCW, the NAV of the above stated IDCW options of the scheme/plan(s)
would fall to the extent of payout and statutory levy, if any.

The Distribution would be paid to the beneficial owners / unit holders whose names appear in the statement of beneficial owners
maintained by the depositories under the said scheme/plan(s) at the close of business hours on the record date and to the unit
holders holding units in physical form, whose names appear in the Register of unit holders maintained with Registrar and Transfer
Agentunder the IDCW option(s) of the scheme/plan(s) as at the close of the business hours onthe record date.

Investors may kindly note that declaration of Distribution is subject to availability of distributable surplus on the record date/ ex-
distribution date. In case the distributable surplus is less than the guantum of Distribution on the record date/ex-distribution date,
the entire available distributable surplus in the scheme/plan(s) will be declared as Distribution.

Investors are requested to kindly take note of the above,

For Axis Asset Management Company Limited
(CIN - U45991MH2009PLC 189558)
(Investment Manager to Axis Mutual Fund)

Sd/-
Gop Kumar Bhaskaran
Managing Director & Chief Executive Officer

Statutory Details: Axis Mutual Fund has been established as a Trustunder the Indian Trusts Act, 1882, sponsored by Axis Bank Ltd. (liability restricted
o7 1 Lakh). Trustee: Axis Mutual Fund Trustee Limited Investment Manager: Axis Asset Management Company Limited (the AMC) Risk Factors:
Axis Bank Ltd. is notliable or responsible for any loss or shorifall resulting from the operation of the schemes.

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

I‘AXIS MUTUAL FUND

Axis House, First Floor. C2, Wadia International Centre, Pandurang Budhkar Marg, Worli, Mumbai - 400 025, India.
TEL:{022)4325-5161, FAX : {022) 4325-51%9, EMAIL : customerservice@axismicom, WEBSITE : www.axismf.com,

CONTACT NUMBER : B108622211

system too.There is enough structured
and unstructured information

available to the banks relating to the WHEN WE LOOK AROUND
corporates and individuals, also. THE GLOBE, THE INDIAN

And all thatisavery critical input ECONOMY IS DOING VERY
vajue the banks are taking for deciding BEST. BUT YES, OF COURSE,

' ITIS MORE BECAUSE WE ARE

Asset quality review was seen as a ALL INTERNALLY FOCUSED.
bitter pill. Do you think it has kind of WE ARE NOT AS MUCH AN
served the purpose,and we are EXTERNAL ECONOMY

reaping the benefits of that now?
It did a good job. It could help banks to

ensure that whatever was required to which is around %35 trillion, 320,000
be provided for, it should be provided crore is too small a number.
for.Ithink soon thereafter covid threat Nevertheless,we had actually
was there but fortunately covid was created about ¥7,000 crore of
behind us. provision in this particular book.

The kind of provisioning which was The recent GDP data showed that
done for all such loans which were manufacturing was the driving force.

given during covid period under the When we see the credit growth
ECLGS (Emergency Credit Line numbers, the services sector is the
Guarantee Scheme)... they have highlight.

performed better than what was There are different stages in

expected. It (ECLGS) was a big manufacturing. The first stage is the
comfort tolenders. investment which has to happen in
RBI has prescribed different manufacturing capacity building.
provisioning norms,but aswe Once the capacity is created, then the
have moved beyond covid,Iwould actual manufacturing starts.
say that as far as SBI’s (ECLGS) book So,the way I read the situation,
is concerned, I can say for sure that particularly for us in the MSME
our book has behaved much better segment, we have grown almost 23%,
than what we had expected. which is higher than the rest of the
We have actually provided for segments.In the small or medium
309% of that book,and the RBI had segment,we have seen even stronger
prescribed not more than 15%.When activity.
we look at the book overall, it has To answer your question, when we
performed much better. look at the GDP number, the growth
number in GDP and the actual
What would have been your exposure manufacturing, there is always a lag.
to ECLGS loans?
Our ECLGS exposure is about 20,000 What does the SBI book look like?
crore.If I look at our total (loan) book, Our total book size is ¥35trillion. The
| 15_:1'_}3. Email: ch2161@canarabank.com For

ot

L ARFRRCERNS, SUMIEN M |

e S

The under mentioned persons are hereby informed that they have Tailed to pay off the

B Bpvsles ain

They are therefore requested to pay off the liability and other charges and redeem the
the Bank in public auction at the cost of the borrower at the Bank's premises at 04.00 PM.{  [P{LEICEF:Tole WaT] =20 Tl ) M+

absolute discretion of the Bank.

1. i Mame of the Corporate Debtor | Al Nafees Frozen Food Exports Private Limited

_|along with PANICIN/LLP No. | PAN: AAACASESSE | CIN: UT4809DL 108TFTCAZAB35 | IFCI Tower, 61, Nehru

2.| Address of the reqistered office |6, Central Lane, Bengall Market, e s Froni-the dibe

3 |URL of website__ | hiipificirpalnafees.in/

4. | Details of place where majority | Dethi NCR and Thane (Mumbai)
of fixed assets are located

5. [Installed capacity of main No manufacturing unit
products/ services

1. NOTICE iz heraby given that in pursuance of Sub-Section (2} of

SI. No| Date of Loan | Loan Nos: Name and address of the borrower Section 366 of the Companies Act, 2013, an application is
T: 04-09-2019 | 128000271000 ' Devender S/o Man Singh, proposed to be made after 15 days hereof but before the expiry of
Vill Rampur Majra Post Bilaspur, G.B. Nagar 30 days hereinafter to the Registrar of Companies that an LLFP
I I . I | . named az TEACHERS GRACE SCIENTIFIC AYURVEDA LLP
NOTE: Amount outstandlng should include all liabilities of the party under Gold Loans as may be registered under Part 1 of Chapter XXI of the Companies
well as any other loan/credit facility. Act 2023 as a Company limited by shares

DATE: 18.12.2023 MAN'A'G'EH| 2. The principal cbjects of the company are as follows.
To carry out business related to manufacturing / trading of all
= e - types of medicines including Ayurvedic, Allopathic,

FORM G homeopathic.
INVITATION FOR EXPRESSION OF INTEREST FOR To do all other activities related to the main business of the
AL NAFEES FROZEN FOOD EXPORTS PRIVATE LIMITED Company.

OPERATING IN MEAT EXPORT AT [NO UNIT AT PRESENT] 3. A copy ?1‘ Tgﬂrgfﬂﬂ Mﬂmﬁ"agduf‘f" :”jﬂf;"ﬂﬂﬂ ﬁ: Mﬂﬁ':t'ﬂ'[’ 'g;h;
(Under Regulation 364 (1) of the Insolvency and Bankruptey Board of India k) ot itorect b o LR B i S i PSR L e ER B
I'(Ins.cr‘--.-enigy Resolulion [F'rm:&ss far Dnrpﬂrite Persoms) I:I:l%ll:ui:gulati-:ma. 2016 EHWAL'_“ MALVIYA N{"-E""H- NEW DELHI '11““17-_ ) )

RELEVANT PARTICULARS 4. Motice is hereby given that any person objecting o this

application may communication his’her objection in writing to the
Raegistrar of Companies, NCT of Delhi & Haryana at 4th Floor

| MNew Delhi — 110001, India - the Company at its registered office.
Dated this 05th day of December, 2023

retail book is 12 trillion, of which 7
trillion is mortgage.

MSME book would be about ¥3.8
trillion and agriculture is around 2.8
lakh. Mid corporate book is around X5
trillion and large corporate is ¥4.5
trillion. That’s how it is all stacked up.
Our international book is ¥5trillion.

The economy seems to be doing well
now. Do you see any concerns going
forward?

Iwould say that perhapsitisagolden
phase.In agriculture,where,in the first
half, there were little concerns, but in
the second half we have started seeing
economic activity picking up even in
the agricultural sector.

When we look at FMCG data as well,
the second-half very clearly is showing a
positive trend.I think to that extent,
practicallyall the sectors are firing, if I
may say so.

It’savery positive sign.Also,whenwe
lookaround the globe, the Indian economy
isdoingverybest.Butyes,of course, it is
more because we areall internally focused.
Weare notas much an external economy.
So,asignificant portion of our GDPis our
domestic economy.International
markets have challenges and to that
extent, that eventually showupin our
international trade.

How are you seeing rural demand?
From the latter half of the second
quarter,we have started seeing
positive trends in rural demand.

FMCG companies are the first ones
who actually feel the nerve. The early
indicators that we are getting from
FMCG, there is a demand pick up in
the rural economy.

m No. URC-2

Advertisement giving Notice about
liability in the loan accounts. Notices sent to them by Registered Post have been delivered. registration under Part 1 of Chapter XXA

pledged securities on or before 26/12/2023 failing which the said securities will be sold byl [ LEULELLELI S {® Section 374(b) of the Companies Act,

f the Companies {Authorised to

on 19/01/2024 or on any other convenient date thereafter without further notice, at the Re _qjs ter_} Rules, 2{]14}

Place, New Delhi-110019, within twenty
of publication of this notice, with a copy to

Mame of Applicants
1. PRAVEEN MALHOTRA

2. SANJEEV SARNA

§. | Quantity & value of main products!| Nil
|services sold in fast financial year

Mumber of employees/ workmen | Nil B )

Further datails inchuding last available) Last available audited financial statemeants is
financial statemenits [with schedwes) | for FY 2017-18 only, Further details are

of two years, Este of credilors, available at: http:/icirpalnafees.in/

refevanl dates for subsequent events |
_!:lf':h& process are avallabee sl |
4, | Eligibility for resolution applicants | hittp:/fcirpalnafees.in/.

under section 25(2)(h} of the The same may be obtained through email

EIPRESY

-:l:-l -

Code is available at al cirp.alnafeesigmail.com
10 | Last date for receipt of expression | 02.01.2024
of interest

11 Date of issue of provisional st of [ 12.01.2024
prospective resolufion applicants |

—=

dIeers

>

12| Last date for submission of 17.01.2024
[obgections to provisional hist
Date of issue of final list of 27.01.2024

.
et

el |

Date of issue of information 01.02.2024
memorandum, evaluation matrnx

and requast far resolution plan to
pmspe[l'iljx'& FE;EI"J“IJF'IJ applt.i:alnts G U-J A R AT N ATI

13 ]

ONAL LAW UNIVERSITY

Last date for submission of 02.03.2024 Attalika Avenue, Knowledge Corridor, Koba,
resolution plans Gandhinagar-382426 (Gujarat),

' | Process email id to submit EOI_| cirp.alnafees@gmail.com ] Email: contact@gnlu.ac.in, Phone: 079-23276611/12
Mote; Progpechve resolubion applicant|s) wha have already submitbad Expression of inbanas! (ECH)

OGIIaT S12Ts7c7 Sich q punjab national bank Zonal SASTRA Centre, 1st Floor, Bhikhaji Cama Place, New Delhi -110066,

{4 GOVERNMENT OF INDLA UNDERTAKING)

...the name you can BANK upon!

e-mail id: zs8343@pnb.co.in

pursuant of publication of form G on 06.11.2023 and whose nameds) were included in provisional s of Recruitment Advertisement for GNLU-GANDHINAGAR
Prespaclive Resolition Applcants issuesd an 08,12 203 ana raguined ta just racandrm cortinuing validity Advertisement Reference No : GNLU/RP-02/2023. Dated 14.12.2023
of thiir ECH through Emai befara last date of submission of EQI, as mentioned above and are not requined i N i e e
b submit detaded ECl again Applications are invited for the Administrative (Non-Teaching)
Date - 15.12.2023 Seli- positions on Regular & Contractual basis for GNLU-Gandhinagar.
Place: aw Delni Manohar Lal Vij For detailed advertisement, Kindly Visit :
Resolution Professional of Al Mafees Frozen Food Exports Private Limited ¥ ; ' oy g
Regn. No.: [BBI/IPA-0011P-P-01480/2018-2019/12269 | AFA Valid Upto - 30.10,2024 https:/lwww.gnlu.ac.in/lGNLU/Careers Registrar
Add.: 828, 3rd Floce, W.EA., Abdul Aziz Road. Karol Bagh, New Delhi - 110003 |
Form INC-286

[Fursasant o ruI:_ 30 of the Companies
{Incorporation) Rules, 3014]

Maotice for chamge of situation of registared

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Miofice is hereby given tothe public ingeneral and 0 paricutar fo the Bomowens) and Guarantor]s ) that the below described immovable properies morgaged /'charged tothe Secured Greditor, the constructivephysical’ symbolic possession of which has been taken by Authorised Officer of the Bankisecured Credifor, will

office of the Comparny from the State of Dedhl
fon dhve Skate of Maharashira
BEFORE THE DFFICE DF REGIOMAL DIRECTOR,
NORTHEN REGION, MEW DELHI - 190003
in the malter of Section 13{4) of the Companies

be sold on “As |5 where is”, "As Is what 5", and “Whatever thers i on the date as mentionad in the lable herein bebow, for recovery of fis dues due to the Bank! Secured Creditor from the respective Borrower(s) and Guarantons). The rezerva price and the earnast monay depasit will be as menboned in the table below Act, 2013 and Rule 30(5)a) of the Companias
: . . Incarparation) Rukes, 2014
RaloU e 0 Migerii SCHEDULE OF SALE OF THE SECURED ASSETS e
- i the matler of
Name of the Branch Date of Demand Notice Uls 13(2) of Details of the - : ;
Sarfesi Act 2002 RESERVE PRICE osrertwe | e ”;'“;ﬁ encumbrances whr'i.':: .EELE'E'.’::I‘GEL“L.“E}‘;_%L';RE'“
ar Name of the Account Amount as per Demand Notice Deacription of Immovable EMD OF n!nAulEI'mrEz:;d hﬂz::rli::dme Inclustrial Area, Fhasal,&:lf:::ll ;Lun;:iunﬂ
K Possession Date w's 13(4) of Sarfeasi Act 2002 Properties (Last date of deposit EMD) | E-aucTiON Officer! di Nokics is hemby given o the General Pusiic thal the
Name and Addresses of the : - : nodal Officer | STE00TS Company proposes to make an apphcation % the
Borrower/Guarantors Account HEItI.r'I': of rﬁl‘f‘éﬁm“ EFT"hDIIﬂ‘I Bid Increase Amount Ceniral é:u-.lem'nent paaer delagated fo Regional
sicall Constructiva Dinector under Seclian 13(4) of the Companias A
- 2613 93:“!;1 L*Jrlﬁn'laill:rljtf eul'l,'nrl'ulzulI FJJIh:
1 |PNE-Z0OMAL SASTRADELHI PNB- Rs 437 89,72.073 All parts & Parcel of S-473, A) Rs 2.41 Crore 12-01-2024 Sfiiﬂlﬂ’-" Mot Known HEr|-:-1f|'-:|.1r|15§|i Asixzr:iallisr_! af fe Cnhn1paw.' J|
M's. Emmsons International Ltd, 2637, 15t Floor Maya Bazar Delhi 110006 as on 18.12.2015, Second Floor (Flat) along with A 11 AM 1o ?5‘3"3 i L L i R B M
Also at:-17, Zamrudpur Community Centre Kailash Colony New Delhi 110048 Indian Bank Rs 148,10,86,664.14 roof rights, Greater Kailash |, SLBa e Cram (IS0 4,00 PM Mobile no- %m'f‘["_':l“”‘{Ethﬁﬁa';ﬂng‘;“ﬁﬂﬁﬁ“bﬁiﬁ L
Sh. Anil Monga (Director/Guarantor) Sio Sh, Madan Lal Monga Rio 230-232 Monga Farms Saidulajab, Opp Saket M8 Road as on 14.01.2016, Mew Delhi admeasuring 1500 C) Rs. 10,000/- 8130436352 Company to change fhe situaton af its regisiared
Mew Delhi-1 10048 Bank of Baroda Rs 165,63,29,825.32 Sq. Feet in the name of Mis iR Bih | ggg;:n, ot ﬁ:"ﬁ';';.-;:ianf.]“:t: iy
Sh. Sanjeev Monga S/o Sh. Ratanlal Monga,( Director/Guarantor) Rio House Mo, 15C, Sector-15, Panchiula Distt. Panchiula, as on 15.05.2016 & Emmsaons International Limited Resyorsal Director. Nerthern Reghon, New Delhi
Haﬁ'ﬁnﬂ-1ﬂ‘1‘l13 Indian Overseas Bank Rs 2?1,53,'}5,1 a7, |:'|'|dﬂ' gale dead No. 1450 dated 15|.1n!,' parson '.p:.j‘l'u:u,sc;r!_e'cil i% ikuf_.'h:.'ugﬁgl'l'u:du:_;:lu?:,'
: 5 4 A i e proposs SI'II.-FQ C I'B';'El.ETEE omea of e
5h. Rajesh Monga (Director/Guarantor) S/ Sh, Madan Lal Monga Rio 230-232 Monga Farms Saidulsjab, Opp Saket MB Road Total amounting to Rs 18.08.1999 & sale deed No. 1451 i i delirac alhar oo Tha MCA 24 ol
Maw Dalhi-110048 1026,16,93,759.46+ further interest & dated 18.08.1999) (waivca.gaving by g Investor Ewmn,'}m
Sh. Shivaz Manga So Sh. Ratanlal Monga (Director/Guarantor) Rio House Mo, 15C, Sector-15, Panchkula Distt. Panchkula, charges ,1:ﬂfﬁﬁgﬂfﬁ;@ﬁ?ﬂ?ﬂﬂ pos.x
Haryana- 154113 2% (16,9017 the neture of hisher inferest and grounds u:-g
i J j I Diett. appesilion 1o the Regonal Direclor, Norhern Region
Sh. Roshanlal Monga Sfo Sh. Ratanlal Monga (Guarantor) R/o Village Motiwata, Guru Har Sahal. Distt. Ferozpur, Punjab 15,2 Wing, 7= Flaor. Pt Deardayal Antvodaya
152001 Physical Bhawan, CGO Complex. New Dethi-+10003 wiin
ye fouresn days from the date of pubbicasion of this
....... R R R R I R ————————————————————————————————————————————————————————————————————————————————————————————————_————————————__N———————— notice wilh a copy ta the Apadcant Comparsy at ils

BRIEF TERMS AND CONDITIONS OF E-AUCTION SALE: The sale shall be subject 1o the Terms & Conditians prescribed in the Securly Interest (Enforcement) Rules 2002 and to the following further condilions: (1) The properties are being sold on “AS IS WHERE IS BASIS™ and "AS IS WHAT IS BASIS" and
“WHATEVER THERE IS BASIS", (2) The particulars of Secured Assets specified in the Schedule herein above staled to the bestof the information of the Autharised Officer, bul the Authorised Officer shall not be answerable for any error, misstatement or omission in this proclamation, (3) The sale will be done through e-
auction platform provided at the Website hitps:ifwww.mstcecommerce.com on date and time of auction specified above. (4) Forfurther details and complete Terms & Conditions of the sale., please refer : www.ibapi.in, www.mstcecommerce.com, https:/leprocure.gov.in/epublishiapp.

STATUTORY SALE NOTICE UNDER RULE 8{6) OF THE SARFAES] ACT, 2002

regpsiored offce al the address menticned below
C-3, Okhla Industrial Area, Phasa - |,
Mew Deinl - 110 020
Forand on behall of
Vibranmt Buildmaart Priviabe Limifed

Date: 18-12-2023, Place : New Delhi

AUTHORIZED OFFICER, PUNJAE NATIONAL BANK

Sl
Date :18.12 3023 Mr. Sanket Dalip Rathd
Pilace ; Dalnl Director

financi“ ep'. in

New Delhi o9 ©
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Form No. URC-2
Advertisement giving Notice about
registration under Part 1 of Chapter XXA

[Pursuant to Section 374(b) of the Companies Act,
2013 and rule 4(1) of the Companies (Authorised fo
Register) Rules, 2014]

1. NOTICE is hereby given that in pursuance of Sub-Section (2) of
Section 366 of the Companies Act, 2013, an application is
proposed to be made after 15 days hereof but before the expiry of
30 days hersinafter to the Registrar of Companies that an LLP
named as TEACHERS GRACE SCIENTIFIC AYURVEDA LLP
may be registered under Part 1 of Chapter XXl of the Companies
Act 2023 az a Company limited by shares_

2. Tha principal objects of the company are as follows:

To carry out business related to manufacturing / trading of all

types of medicines including Ayurvedic, Allopathic,
homeopathic.
To do all other activities related to the main business of the

Company.

3. A copy of the drafi Memorandum and Aricles of Association of the
proposed Company may be inspected at the office at B-98,
SHIVALIK MALVIYANAGAR, NEW DELHI-110017.

4. Motice is hereby given that any person objecting to this
application may communication hisfher objection in writing to the
Registrar of Companias, NCT of Delhi & Haryana at d4th Floor
IFCI Tower, 81, Nehru Place, New Delhi-1100139, within twenty
one days from the dabe of publication of this motice, with a copy to
the Company at its registerad office.

Dated this 05th day of December, 2023
Name of Applicants

1. PRAVEEN MALHOTRA
2. SANJEEV SARNA
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